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Degraded Forest Lands in the Country 

213. SHRI SHIV PRATAP 
MISHRA: Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state: 

(a) whether it is a fact that there is a move 
for the establishment of industries in the 
reclamation of the 25 to 30 million hectares of 
degraded forest lands in the country; and 

(b) if so, what are the details in this regard 
and the steps taken by Government in the 
matter? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) and 
(b) Representations have been received from 
various fora for involvement of industries for 
afforestation of degraded forest areas. A 
policy decision in this regard shall be taken 
only after careful assessment of various issues 
involved including interalia its likely effect 
on rights and concessions being enjoyed by 
local villagers, pace of afforestation, 
availability of funds for afforestation, its 
social and economical impact on rural areas 
and biodiversity in forest areas. 

 

 


